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FOURTEENTH KERALA LEGISLATIVE ASSEMBLY

Date of Commencement

Date of Adjoumment
Date of Prorogation

Number of sittings

Ruling

Fifth Session

April 25, 2017
© May 25, 2017

May 25, 2017 (At the conclusion
of its sitting) -
21 (Twenty One) -

" Pagty rasITioN oF FourTeeNTH KeraLa LEGISLATIVE ASSEMBLY
_ (As oN ApriL 25, 2017)

Communist Party of India (Marxist)
Communist Party of India

Janata Dal (Secular)

Nationalist Congress Party

. Congress (Sebular)
Kerala Congress (B}

Communist Marxist Party Kerala State Committee

National Secular Conference

Independents

Opposition

Indian National Congress

Indian Union Muslim Leage .

Kerala Congress (M) -
Kerala Conpress (Jai_:ob)
Bharatiya Janata Party
Independents

Total
Speaker

Grand Total

. 58
.19
. 03
.02
. 01
.ot
. 01
. ol
. 05

. 22
R VA

Constituency resigned his seat w.e.f, April 25, 2017,

* Shri P. K. Kunhalikutty, “elected Member from the “4]1 Vengara” Assembly




L

1.
2.

1

11
12
13
14,
15.

Speaker
Shri P. Smﬁkammsmm
Deputy Speaker

ShrI V. Sast
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" Shri A K. Balan, Minister for Welfare of Scheduled Castes, Scheduled

Tribes, Backward Classes, Law Culture and Parliamentary Affairs

- Shri E. Chandrasekharzm, Mm1ster for Revenue & Housing

Dr. K. T. Jaleel Minister for Local Self Governments, Welfare of
Minorities, Wakf & Hajj Pllgnmage

Shri M. M. Mani. Minister for Electricity

Shri Mathew T. Thomas, Mihistcr for Water Resources
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Cashew Industry
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Sha T. P. Ramakrish nan, Minister for Labour & Excise

Pl_‘Of. C. Raveendranath, Minister for Education _
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' RESUME OF BUSSINESS TRANSACTED DURING THE FIFTH SESSION OF
o THE FOURTEEN'I'H KERALA LEGISLATIVE ASSEMBLY

- The summons dated Apnl 11 2017 for the Fifth Session. of the Fourteenth
Kerala Legnlatwe Assembly was. issued to the Members on April 12, 2017 .

The Session comrnenced at 8. 30 a. m. on Tuesday, Apnl 25, 2017 and adjourned .

sine-die at 2,30 p.mon T'hursday, May 25, 2017. The House met on the following
days, viz., April 25, 26,27, May 2, 3, 4,5 89 10,11, 12, 15, 16, 17, 18, 19, 22,
123, 24, and 25 (21 days of sittings). The House transacted business for 136 hours
and 21 minutes.

Obltuary Reference

On Aprll 23, 2017, the Speaker made refercnce on the demise of
P. Sivasankar, former Governor of Kerala. '

- On May- 25, 2017, the Speaker made reference on the demise of former
Member of Assembly Pallipram Balan and the Union Minister for Environment,
Forest and Climate Change, Aml Madhav Dave.

Panel of Cha.mnen

_ The followmg Members were nornmated © the Panel of Chalrmen for the
.Sesswn : :

1. Shri K. Suresh K.urup

2. Shri G.S. Jayalal

3. Shri'P. Ubaidulla
Quesuons

Detalls. regarding ihe number of quesuons received and the number of
guestions answered on the fl(mr of the House etc., are gwen in Appendlx L.

Correetwn of answers to Starred Question '

| On May 8, 201’.-r Prof. C. Raveendranath Mlmster for Educatlon lald on the
Tabie the corrected answer to Starred Question No. 235 dated 18+ May 2017 of .
' the Fifth Session of the Fourteenth Kerala Legislative Assembly.




On May 16, 201? Shn A K Balan, Minister for welfare of Scheduled'

Caétes, Scheduled Tribes, Law, Culture and Parhamentary Affairs laid on the
Tabie the corrected answer to Slarred Question No. 366 dated 12* May :2017 of
' the Fifth Session of the Fourteenth Kerala Legislative Assembly.

- - On 22v May 2017, Shri Mathew T. Thomas, Minister for Water Resources

laid on the Table the corrected answer to Starred Questlon No. 410 dated

15 May. 2017 of the Fifth Session of the Fourteenth Kerala Leglslau\re Assembly.

On 25 May, 2017, Shri G. Sudhakaran, Minister- for. Public Works and -

Registration laid on the Table the corrected answer to Starred Question No. 395

dated 15" May 2017 of the F1flh Session of the Fourtcemh Kerala Leglslatlve _

) Assem'bly

'Correction of answers to Unstarred Questmns

: -On 12 May 2017, Shn Pinarayi Vijayan, Chlef Minister, laid on the Table'
the comected answer to Unstarred Question No. 46 dated 25-4-2017 of the _'

'Fifth Session of the Fourteenth Kerala Legislative Assembly
"On 227 May 2017, Shn G. Sudhakaran, Minister for Public Works and

:Regrstratmn laid on the Table the corrected answer to Unstarred Question
 No. 2300 dated 8 May 2017 of the Fifth Session of ‘the Fourteenth Kerala *°
Legislative Assenibly On that day itself Shri T. P. Ramakrishnan, Minister for .
Labour and Excise laid on the Table the corrected answer to Unstarred Question -

. No. 3589 dated 15 May 2017 of the Fifth Sessmn of the Fourteenth Kerala

Legislative Assembly. o
- On 24 May 2017, Shri T. P. Ramakrishnan, Minister for Labour and Excise

laid on the Table the corrected answer to Unstarred Question No. 2206 dated :

5 May 2017 of the Fifth Scssmn of the Fourleemh Kerala Leglslatwe Assembly

_Adjoumment Motmn

Du_ring the Session 19 notices of Adjournment Motion were received. None ‘

‘out of them was admitted. Details of adjosrnment motion in respect of which
consent was withheld after hearing the views of the Mlmsters concerned on the
" floor of the House are gwen in Appendix II '

il




; Calling Atténtion .
_ Dunng the Scssmn 37 statemcnts were madc by Mmlsters under Rule 62
o detalls of whlch are glven in Appendlx I,

_ ' Matters raised under Rule 304

The details of Matters rmsed by Membcrs under Rule 304 are given -
AppendlxIV :

Papers laid on the Table
The details of papers laid on the Table are glven in Appendlx V.

Ptesentat.ion of Reports

Thc followmg Reports were preseuted on thc dates noted agamst cach

1 -|The Second Report of the Subjcct Committee I on the|
. | Scrutiny of demands for grants -

2 |The Second Report of the Subject Commlttee II on the| .
. Scrutmy of demands for grants

- .3 The Second Report of the Si.lb_]ect Commmee 01 on the
| Scrutiny of demands for grants :

4 ' |The Second Report of the Sub]cct Commmee IV on the
| Scrutiny of demands for grants

5 {The Second Report of the Subject Comittee V’ on the

23-4— 2017
Scrutiny of demands for grants L

- 6 |The Second Report of the Subject Comrmttne VI on the}
"|Scrutiny of demands for grants -

7 {The Second: Report of the Subject Commlttee VII on the
' Scrutiny of demands for grants - '

' 8 The Second Report of the Subject_.Committce VIII on the
- | Scrutiny of demands for grants




The Second Report of the Subject Commlttee IX on the '
Scrutmy of demands for grants _
" 10 |The Second Report of the Sub_jeet Commlttee X on the
Scrutiny of demands for grants .
11'- | The Second Report of the Subject Committee XI on the
: 'Scrutmy of demands for grants : ,
12 The Second Report of the Subject- Commltlee XII on the 1 25-4-2007
' Scrutiny of demands for grants o -
13 | The Second Report of the Subject Committee XIII on the _
Scrulmy of demands for grants :
14 ‘The Second Report of the Subject Cemmlttee XIV on the
Scrutiny of demands for-grants '
15 {‘The Sixth Repon of Lhe Busmess Advisory Commlttee - '26-4--2017
16 |The Sixth Report of the Commlttee of Private Members'| 4-5-2017
Bills and Resoluucms
17 _The Eighthz to Tenth - Reports of the Committée on{ 10-5-2017
Subordlnate Legislation -
i8 . The Seventh Repon of the Business Advlsury Comrmttee ' o
19 {The Seventh Report of the Committee on Private Members "'5'.2017 '
~ (Billsand Resolution ' '
20 The Eighth to Eleventh Repons of the Commlltce on Local| 15-5-2017
- |Fund Accounts - _ o |
21 |The’ Report of the Subject Committee-II on the Madras 17-5-2017
Hindu  Religious - and  Charitable  Endowments
(Ainendment) Bill, 2017 - B
22 |The _Eighth. Report of the Commmee on Prwate Mermbers' .i_8-5_42017 '
Bill and Resolutions - i

k]




23

The Thlrtleth to Fourtleth Reports of the. Committee on

_{ Public Undcrtakmgs

24 |

The First report of the Commlttee on the Welfare of Youlh
and Youth Affairs

18-52017

25

The Report of the Subject Comrmttee VI on Malayalam|
Language (Compulsory Language) Bill, 2017

19-52017

26

The periodical Report of the Subject Committee-X1I as on
31 March 2017

27

The Report of the Subject Comm_ﬁtee-X]I on ‘the action]
‘taken on' the recommendations contained in the First) -

2252017 ||

Report on the scrutiny of demands for grants for the o

Fmancnal Year 2016—17

28

The Forty Flrst Report of the Commlttee on Pubhc

‘| Undertakings.

29

'The Report of the Subject Committee [ on lhe action taken

on thé recommendations contained in the First Report on

" {the scrutiny of demands for grams for the Fmancnal Year

2016-17

30°

The Report of the Sub]ect Commmee VI on the action
taken on the recommendations contained in the First
Report. on the scrutiny of demands for grants for the
Financial Year 2016-17 ' '

i

‘The Report'of the Subject Committee VII on the. action

taken on the recommendations contained in ihe First| -
. jReport on the scrutiny of demands for grants for the
| Financial Year 2016-17 o '
32 | The Report of the Subject Committee IX on the action

_|taken on the recommendations contained in the First|
|Report on the scrutiny of demands for grants for the| -

Fmancxal Year 201&17 :

23-52017

106]J2018




33

The chort of the Subject Commntee VIlI on the Kerala
Finance Bill, 2017

| 34

The periodical Reporl of the Subject Commlttee X as'on|
31" March 2017

35

The Report of the Subject Committee X on the action taken
on the recommendations contained in the First Report on
the scruuny of demands for grants for the Financial Year
2016-17"

36

The Forty Second to Fifty Fourth Reports of the Sub]ect -
- | Committee on.Public. Underlakmgs '

- 37

The Flrsl Report of the Commlttee on Petitions

38

The Third Report of the Committee on the Welfam of

"Women. Children and Physically Handlcappcd

39

.| The Report of the Subject Committee It on the action taken|
‘| on the recommendations contained in the First Report on
the scrutiny of demands for grants for- the Financial Year

2016-17

.40

The Report of the Subject Cormittee TIT on the action|
|taken on- the recommendations contained in the First|
‘Report on the scrutiny of demands for grants for the

Financial Year 2016-17

4]

The Report of the Subject Committee V-on the aétion taken |
on the recommendations contained in the First Report on
the scmuny of demdnds for grants for lhe Financial Year
- [2016-17 ' .
| 42 {The Report of the Subject Co‘tnmitt_ée VIII on the action

taken on the recommendations contained” in the First

Report on the scrutiny of demands’ fnr grants for the| .

Financial Year 2016-17

24-5-2017

hy




© 43 |The Report of the Subject Committce XIV on the action
taken on the recommendations contained in the First
|Report on the scrutiny of demands for grams for the
‘| Financial Year 2016—17

44 The Third. and Fourth Reports of the Comm:ttee on
Enwronment

2'4-5;2617

45 |The First and Second Reports of the Cornmutoe on Official]
' Language

46 | The. Report of the' Subject Committee IV on the action

- |taken' on the recominendations contained in the First
Report on the scrutiny of demands for grants -for .the
| Financial Year 2016-17

47 |The Report of the Subject Committee XI on the action|
taken on the recommendations’ contzined in the First| © '
- |Report on the scrutiny of demands for grants for the 125-5-2017 |

Financial Yedr 2016-17 '

48 [The Report of the Subject Committee XI'H on the ‘action
" - {taken on the recommendations contained in the First|"
{Report on the scrutiny of demands for grants for the| "
. | Financial Year 2016-17

Consideration of Roports

The followmg Repons were adopted by the House on the dates noted against each

"1  |'The Sixth Report of the Business Adv:sory Commm.ee 26-4-2017

.2 . |The Sixth Report of the. Comrnmee on Private| = 5-5-2017
~* {Members' Bills and Resolunons ' :

3 |The Seventh - Report  of the Busmess Adwsory 11-5-2017
.1 Committee : -

. 4 |The Seventh Report of the Commitiec on Prwate - 12-52017
| Members' Bill and Resolutions. '

5 |The’ Elgth Report of the . Commlttee on Private| 19-5-2017
Membors Bill and Resoluhons




: gésignatidn_’of Member

On -April 26, 2017 the Speaker informed the House that
Shri P. K.  Kunhalikkutty, the elected Member for Vengara Consutuency had
resigned his membership with effect from Apnl 25, 2017. '

Commemorative Slttmg

On April 27, 2017, the House held a special smmg at the old ‘Assembly

‘Chamber, Govemment Secretariat, commemorating the Sixtieth anmvcrsary of the
first sitting of the First Kerala Leg:slauve Assembly. :

T Government Resolutmn

1 On May 3, 2017, Shri Pinarayi Vuayan. Chief Minister moved the -
followmg resolution under Rule 118. :
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Shri Ramesh Chenmthala, Leader of Opposmon seconded the resolution andi_

.. spoke. The Resolutmn was passed by the House unamrnousiy

2. On May 19, 2017, Shri V. S. Sunil Kumar minister for Agnculture moved

the followmg resolution under Rule 118.
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The resolution was passed unanimously.

"~ - 3..0On May 24, 2017, Shri. V.S." Sunil Kumar, Minister for Agriculture,
moved the following Resolution under Rule 118, Urging the Central Government
" o arresi the fall in pricé of rubber and to retain the Rubber Board Officers in the
State. Shri Thiruvanchoor Radhakrishnan, Shri K. M. Mani, Shri Mons Joseph
and Shri P. C. George moved amendments to the Resolution. The amendments
“moved by Shri K. C. Joseph and Shri “Thiruvanchoor ‘Radhakristinan were
“accepted with certain ‘modifications. Then the House adopted the following
resolution unanjmously. ' ' ' ' ' '
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Shri Anil Akkara moved the following amendment to the Resolution:
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Shri K. C. Joseph moved the following amendment:
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After the reply by the Minister, the moved amendments were w1thdrawn by
the leave of the House. Then the resolution was passed unanimously,

Statement Under Rule 300

On April 27, 2017, Shri Pinarayi Vijayan, Chief Minister made a Statement
under Rule 300 regarding the Education Loan Repaymem Support Scheme.

On May 25, 2017, Shri V. S. Sunil Kumar, Minister for. Agriculture made a
statement under Rule 300 regarding the decision to ailot pension and gratuity to

the members of the Employment Assurance Scheme implemented durmg 1994 in
the State, .

Correction to Statement under Rule ao0o0

On May 8, 2017, Shri. Pinarayi Vijayan, Chief Minister laid on the

table a statement correcting the error in the statement made under Rule 300
on 27 April, 2017.

10
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Announcement by the Speaker

1. On May 3, 2017, the Speaker informed the House that the election of
DR. M. K. Muneer as the deputy leader of UDF has been intimated.

2. On May 11, 2017, the Speaker informed the House that the Governor of
Kerala in pursuance of the proviso to Article 201 of the Constitution, had returned
the Kerala Maritime Board Bill, 2014 passed by the Kerala Legislative Assembly
on 17" December 2014, with the message to withdraw the Bill by the Leglslatwe
Assembly, -

Personal explanation under Rule 288

l. On May. 18, 2017, Shri. Kadakampally Surendran, Minister for Co-
operation, Tourism and Devaswoms made a personal expianation under Rule 288
regarding the mention made by Shri P. C. Thomas that the Minister had reportedly
made a statement on Malappuram District.

2. On 25% May 2017 Shri P. K. Abdu Rabb made a personal explananon
under Rule 288 regarding the statement made by Shri’K. B. Ganesh Kumar in the
~ discussion on demands for grands on & May 2017.

Rulings by the Speaker

1. On 3% May 2017, the Speaker gave 2 ruling on a point of order raised by
Shri. Shafi Parambil, reparding the delay in laying of -eight papers on the Table
without the mandatory delay statements on 26-4-2017. The Speaker ruled that
such tendencies of delaying the laying of paper on technical grounds were not
acceptable.

2. On 17t May 2017, the Speaker ruled that when the Governor Suo-moto
under article 200 of the Constitution or the Président under article 201 of the
Constitution returns & Bill with a message for reconsideration, the procedure -
. mentioned in Rule 100 to106 of the Rules of Procedure and Conduct of Business

in the Kerala Legislative Assembly should be followed and that in the case of
* withdrawal of a Bill, the provisions under Rule 94 and 95 should be adhered to. -

‘Motion for withdrawal of Bill

~ On I7% May 2017, Shri Ramachandran Kadannappalli, Minister for Ports
Museumns and Archaeology moved a motion seeking the leave of the House to
withdraw the Kerala Maritime Board Bill, 2014. .'The House adopted the motion.
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Correction to the Budget Speech for the year 2017-2018

On 23 May 2017, DR. T M. Thomas Isaac, Minister for Finance and Coir
laid on the Table a statement correcting printing mistakes in paragraph 191 and
209 of the Budget Speech for the Financial Year 2017-18.

Legislative Business
L Bills Passed:

- The foilowing'Bill_s were introduced, taken into-consideration and passed by
the Assembly during the session. ' ' '

*1. The Kerala Finance Bill, 2017 (Bill No.48).
2. The Madras Hindu Rcligioﬁs and Charitable Endowments (Amendmeni}
'Bm 2017 (Bill No.53).

3. The Malaya.lam Language (Compulsory Language) Bill, 2017

(Bill No.55). | .
4. The Kerala Appropriation (No.2) Bill, 2017 (Bill No.62).
5. The Kerala Appropriation (No.3) Bill, 2017 (Bill No.67).

Details regarding the date of introduction and passing of Bills are given in
_ Appende-VI The salient featares of the Bills are given in Appendlx VII.

11, Bills Withdrawn
**]. The Kerata Maritime Board Bill, 2014 (Bill Ne.310 of 13th KLA).
IIE. Laying of Bills Assented to: '

" The Following Bill as assented to by the Governor, were laid on the Table of
the House by the Secretary.

*This bill was introduced during the Fourth Session.

** This Bill was passed during the Thirteenth KLA 2017,

e
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1. The Ketala Appropriation (Vote on Account No.2) Act, 2017 (Act 1 of 2017).

2. The Kerala Motor Vehicles Taxation (Validation) Act, 2015
(Act 2 0f 2017) | |

3. The Payment of Salaries and Allowances (Amendment) Act, 2017 (Act
4 of 2017).

4. The Kerala State Commission for Minorities (Amendment} Act, 207
(Act 5 of 2017). - : :

5. The Kerala Shops and Commercial Bstablishments Workers' Welfare
Fund (Amendment) Act, 2016 (Act 6 of 2017). '

6. The Kerala Appropriation (Vote on Account No. 2) Act, 2017 (Act 3 of
2017. ' : '

iV. Reference of Bills to Subject Comn.littoes And Presentation of
the Subject Committee Reports ' '

Three Bills were referred to the respective Subject Committees and the
Committee reports on those three Bills were presented to the House. Details of
the Bills are given in Appendix-VIIL. ' _

V. Bills Published and Circulated to Members

_ S‘even Bills were published and circulated to the Members. Details are given
in Appendix-IX.

V1. i-"inancial Business
(1) Budget for 2017-2018

During the Fifth Session iZ‘F days. were allotted for the discussion on
Demands for Grants in the Budget for the Financial Year 2017-2018.

" Out of 940 cut motions received, 409 of them were movéd. There were 295
occasions for speech including reply by the Ministers in connection with the
discussion and voting on Demands for Grants. '

* 27-4-2017. The proposed agenda of discussion on Demands for Grants was .
cancelled for discussion of the Malayalam Language (Compulsory Language) Bill,

2017, as the session was held in the old Assembly Hall (60* year). Hence total
days for discussion of Demands for Grants decreased to 12. E '
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The Assembly devoted 44 hours and 43 minutes for transacting financial
business relating to the Budget for 2017-2018. The details are given in
Appendix-X and XI. '

The Kerala appropriation (No.2) Bill, 2017, in respect of the Budget for the
year 2017-2018 was introduced. by the Minister for Finance and Coir, on
23-5-2017. The Bill was taken up for consideration and passed on the same dz;y.
The house devoted 3 hours and 25 minutes for the business.

(2) Supplementary Demands for Grants

The Kerala Appropriation (No.3) Bill, 2017, in respect of the first batch of
Supplementary Demands for Grants for the year 2017-2018 was introduced in the
Assembly on 25-5-2017. The Bill was taken into consideration and passed on the
same day. The Hpﬂse devoted 1 hour and 21 minutes for the business.

Private Members' Business

Accdrding to the calendar of sittings for the Fifth Session of the Fourteenth
Kerala Legislative Assembly, six days were allotted for tran;‘.acling Private
Member's Business viz., 28 of April, 38, 124 & 19"’.0f May and 2% June 2017
Though six days were set apart for transacting Private Members' Business, the
House transacted Private Members Business only for 3 days i.e., on 5-5-2017,
12-5-2017, .19-5-2017.  During the Session, the House devoted 3 hours and
43 minutes in total for Private Member's Business.

Private Members’ Bills

During the Seséion, the Business on Private Member's Bills was transacted
“on 12 of May 2017. Motions for leave to introduce 5 Bills and the continuation
of discussion on motions for leave to introduce 3 Bills were listed in the business.
Motions for leave to introduce three Bills came up before the House. The motions
for leave to introduce the bills which were scheduled for continuation of '
discussion got lapsed due to the absence of members concemned. |
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The details regarding the name of Members who moved the motion for leave -
to introduce the Bill and also names of members who were enlisted for
coritinuation of discussion on the aforesaid day is given an Appendix -XIi.

Private Members' Resolutions -

During the fifth session, 3 days, i.e., the 5%, 19% May and 2* June 2017 were
scheduled for transacting Private Members' Resolution. But Private Members'
Resolution were discussed only on 5-5-2017 and 19-5-2017 as the sitting for
~ 2-6-2017 was cancelled. '

On 5 May 2017, the House continued discussion on the Resolution moved
by Shri Mullakkara Retnakaran MLA during the Second Session on 28-5.2016
and passed the same unanimously. On the same day i.e., on 3-5-2017 the House
considered the Resolution given notice of by Shri K. V. Abdul Khader MLA and
accepted the motion in principle and resolved to pass the Resolution with certain
amendments as official Resolution.

Thereafter, the House considered the Resolution given notice of by
Shri C. Mammuity MLA and since the discussion on the Resolution remained
inconclusive, it was left for continuing the discussion for the next atlotied day.

On 19* May 2017, the second day scheduled for transacting Private
Members' Resolution, the business commenced with the discussion i continuation
of the Resolution moved by Shri C. Mammuty MLA on 5-5-2017.. After
discussion the resolution was withdrawn with the leave of the House. Afier that
the House considered the Resolution given notice of by Shri M. Noushad MLA
and it was also withdrawn with the leave of the House after discussion. Another
Resolution given notice of by Shri K. §. Sabaritadhan MLA was discussed by the
House on the same day and decided to continue the discussion for the next allotted .
day since the discussion remained inconclusive.

The details regarding the name of members and the Resolutions during the
Fifth Session are given in Appendix -XIIL
Report Presentation

The Sixth, Seventh & Eighth reports of Private Members' Bills and
Resolutions relating to Private Members' Business were presented and ail Reports
were adopted by the House during the Session. '

Question of Breach of Privilege

On May 25, 2017, the -Speaker informed the. House that consent had not
" been given to the following notices of. question of breach of privilege were
referred to the Committee of Privileges and Ethics. :
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The Speaker also informed the House that the following notices of breach of
privilege was under the consideration of the Chair: :
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Visitors

The number of persons who witnessed the proceedings of the Assembly
during the séssion was as follows .

Public Gallery . - 3710
Speaker Gallery, : - 3787
Distinguished Visitors Gallery - 42

Termination of the Session

The Fifth Session of the Fourteenth Kerala Legislative Assembly was
prorogued with effect from May 25, 2017 at the conclusion of its sitting vide
Notification No. 1624/Table 1/2017/Leg. dated 25-5-2017.

!
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APPENDIX-]

- STATEMENT SHOWING DETAILS OF QU‘ESTIONS (RESUME)

Number of Half an Hour Discussion Allowed

1 Number of Starred Nonces Recewed and Registered 6697 | .
- 2 Numnber of Unstarred Notlces_ Received and Registered 4353_ '
3. | Total Nljmber_-of_ Notices Received and Registered 11050,
4 | Notices Disallowed 142,
5 |Notices Withdrawn - 17
6 |Number of Notices Admitted as Starred 5811
7 |Number of Notices Admitted as Unstarred 5080
8 | Total Number of Notices Admitt.ed as Starred and Unstarred | 10891
9 | Totat Number of Starred Questions in the Printed List 660
: '_ 10 |“rotal Number of Unstarred Questio_ns in the Printed List 5921
11 | Total Number of Questions _ | 6581 |
12 | Number of Answers. Received on Allotted days itself 3089
13 [ Number of Answers Recewed Late and Published as per Bulletin| 3380
1(Up to the publication of Late Answer Bulletin on 8-6-2017)
14 | Aniswers to be received - - | | 112
15 | Number of Questions Answered on the Fioar 80
186 Number of Instances allowed to as Supplementa:y Quesuans 615
17 | Number of Short Notice Questions Received 15
18 | Number of Sh_ort Notice Questions Allowed o
19 | Nufmber of Notices Received for-'Half an Hour Discu.ssi_on : 3
.20 0
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APPENDIX IT

ADJOURNMENT MOTIONS )
. Consent withheld after hearing Ministers concerned
| 8L Date . Name of Minister who Subject matters
No. Member who | ‘was heard
i gave the notice | .
o2 | 3 4 5
1 {April 25, |Shri . Chjef Minister | The serious situation
2017 Thiruvanchoor : ' |reported to have arisen
Radbakrishnan _|consequent on  the
- | and another stoppage of evacuation
Members, of encroachment in
Munnar and the alleged
|anti-women  statement
|by  Minister.  for
Electricity abusing the
|officials who led the
L . evacuation
2 | April 26, Shei V.D. ... "|Chief Minister |The serious. situation
2017 {Satheesan and : reported to have arisen|
another members consequent on the
' L strtike of leaders . of
-|Pembilai Orumai in)
protest . against the
remarks of Shri M. M.|
Mani, the Minister for
1 Electricity, remaining
_ unsettled R
'3 |May2, 2017 [Shri. M. Ummer |Chief Minister |The serious simation|
| and two other o reported to-have arisen
1Members |consequent on . the
, ' delay in executing the
Supreme Court verdict
tfo reinstate Dr, T. P.
Senkumar as the State
. _|Police Chief -~ -

v
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May'3, 2017

Shri Anoop -

| Jacob and two
other Members

Minister for
Food-and Civil
Supplies ~ -

The serious situation|. -

reported to have arisen

due to acute shortage
of essential commeodities
in -Maveli - Stores,

failure to check price|

hike and the repeated
break down of Public}

| Distributing System in

the State

May 4, 2017

Shri Adoor

Prakash and two

other Members

Minister for
Revenue and

| Minister for
‘| Water Resources

| State -

‘The serious situation

reported to have arisen
due to the alleged
inactiveness- of the
Government in solving
the = severe drinking
water - scarcity in the

[ May 5, 2017

Shri P.T. Thomas
and two other

_Members :

Chief Minister

The serious situation to

have arisen consequent| .. -

on the alleged recovery |
of lethal weapons from
the Maharajas College

- | hostel . in ~-Emakulam
.tand the reported failure
din  taking

effective.
measures 10 book the

. |culprits in the case of

burning of the college

| Principal’s Chair

- |May 8, 2017

ShriK. - -
Mouraleedharan .
and two other

Members

Chief Minister .

-conseguent

The ' situation reported
to . have - atisen|
on the
dismissal, with °fine,
of the Government's
plea seeking clarity on
the ;
order  regarding the
appointment of the State

1 Police Chief

Supreme Court|




26

| Shri Sunny

8 |May 10, Minister for The serious ~ situation|
- |2017 Joseph and two . { Agriculture reported to be faced by |-

other Members farmers consequent on

' ‘| the fall in price of cash,

crops including rubber,

inactiveness of price

stability, fund ‘scheme
and lapse in . the]"

1 disbursement of arrear

: A _ a_.rﬁOdm

9 |Mayll, - iShriV.S. . |Ministerfor ~ |The serious situation
12017 Sivakumar and. Ht_%allh and | réporle_d'td_ have arisen{ .

two other Social Justice | consequent on the spread

{Members ' "~ |of contagious diseases

' in the State_ due to non

implementation of timely

|and effective- preventive

_ and control measures

10 |May 12, Shri P.T. Thomas | Minister for The serious ~situation

2017 and two other | Revenue and ' |{reported to have arisen

Members - - | Housing |consequent” on  the

'by the. -
‘Department .
undermined the collective | -

stoppage of evacuation
of encroachment in
Munnar- . and . the

reported move of the|

Chief  Minister - . to
curtail the action taken
Revenue

which

responsibility * of the

| Cabinet.




n

May 15,
2017

Shri. K.C.Joseph
and two other |

TMembers -

Chief Minister

The- threat that' was
reported to have arisen

- |consequent on  the
1political . - murder

occurred on 2017 May|
12 in Kannur District!|
and the sifuation that

ihad led to the

intervention. - of the

.|Govemor * by giving
-|direction - to  take
| stringent action to end| . -

such mishaps -

12

May 16,
{2017

ShriV.T. Batram
and two other
" | Membes

Health and

Minister for -

 Social Justice

The situation ‘that was
reported to have arisen
consequent on  the
Management of self]

| financing medical and|-
-{dental colleges in the|

State ~ having  been
reportedly given
chance to enhance the|
fee rates for various
courses in the current;
academic year '

13

May 17,

12017

Shri. Hibi Eden .

tand two other

Members

Chief Minister

The serious _situation
that had arisen

"|consequent - on the

reported injuring  of
KSU  activists, wheo
protested against hike
in fees of self financing

medical colleges, in| .

police ‘action and ' the
denial of treatment to

| them
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114

May 18,
2017

" 18hri .
| Thiruvanchoor
Radhakrishnan -

and two other
Members _

Chief Minister

|Court on Inter State

The serious situation
reported to have arisen
due to the Government
decision, to discontinue
the Kaveri cell in Delhi
which provided technical|
assistance for conducting
cases in the Supreme|.

water disputes, which
was against the interest| -
of the State

15

May 19,
2017

Shri M, Ummer

" |land two other

Members

Minister for = -

‘Health and
Social Justice

‘lin Manjeri  Medical

The - seri(')u_s' situation
reported to have.arisen|.
due to the hunger strike
of stu'deri_ts demanding
the appointment of|
staff and
basic

necessary
provision of
infrastructure  facilities|

College

16

[(May 22,

2017

Shri V. 8.

Sivakums_i:: and

two other .
Members

| Minister for. °

Health and.
Social Justice

!to control the spreading

State

The serious. situation|
reported (o have arisen due |
to non-implementation |
of effective confrol
measures in hospitals| .

of HINI. fever in the
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17 |May 23, Shri P.T. Thomas | Minister for. | The serious situation
2007 - and two other Fisheries, reported to have arisen
_{Members Harbour due to the inertness of
{Engineering and the Government in
Cashew Industry | taking steps to re-open
oo the locked-out private
cashew factories.
18 |May 24, Shriv.D. - Chief Minister |The serious situation
2017 Satheesan and and Minister for | reported to have arisen
' two other Agriculture consequent on  the
Members ' difference of opinion
between Principal
Secretary, Agriculture
and the Director of
Agriculture. which
adversly affected the
functioning of Agriculture |
‘| Department
19 |May 25, Shri. ‘1Chief Minister |The serious siluation
2017 K.Muraleedharan reported to have arisen

‘| and two other
| Members

| Welfare

due to the loss of funds
receivable from Central
Government - on
centrally sponsored
schemes Like Kuttanad
Package,  Scheduled
Caste/ Scheduled Tribe
~ Projects,
PMGSY, MGNREGS.
etc., as a result of the
inactiveness of State
Government in taking
timely action

1061/2018.
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-APPENDIX ITT
. DETAILS OF CALLING ATTENTION

St D_aie Name of Member | Minister who Subject Matter
No. who gave notice | made statement
1 2 3 4 5
1 | April | ShriS.Sarma | Chief Minister | The necessity to constitute
25, ' o Periyar River Management
20017 | Authority to conserve the
{ Periyar River pollution free
2 April Shri M. Swaraj Minister for | The necéssity to ensure
26, Health and  |social justice along with
2017 Social Justice |merit in admission to self
" {Financing Medical Colleges|
in the State
3 | May 2, | Shri €, Divakaran{ Minister for |The necessity to make the
2017 Industries, |functioning of Brahmos
Sports and | Aerospace Limited efficient
Youth Affairs |and to recognize the rights of
its employees _
4 | May 2, | Shri Parakkal * Minister for |The necessity to solve the
2017 Abdulla . " Finance and |problems in the social and
. Coir economic sectors of the
State, caused by the reported |
. ishortage of currency notes
5 | May 3, ! Shri K. Dasan Minister for !The necessity to rehabilitate
2017 Labour and ihe workers, including toddy
Excise tappers, who became jobless

| consequent on the verdict by

due to closing down of toddy |
shops adjacent to National
and State Highways,!

Supreme Court
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|—6 | May 3, | Shri M. Vincent | Minister for |The situation that has arisen
2017 Public Works |due to the reported move to
and  |re-open closed liquor shops
Registration by downgrading Karamana-
Kaliyikkavila  stretch .of
National Highway as District

Road -
7 | May 4, | Shri T. V.Rajesh | Minister for |The necessity to complete
2017 Ports, the construction of the
Museums and | Azhikkal port in a time-

. _ Archaeclogy |bound manner
3 Majr 4, |Shri T. A. Abammed | Minister for | The necessity for revamping| .
2017 |Kabeer Education |the self-financing education
' sector of the State

9 | May 5, Shri K. Chief Minister | The necessity to mstitute a
2017 Krishnankutty : special mechanism in -the
State to implement and to
complete Centrally Sponsored
Schemes in a time bound

manner
10 | May 5, | Dr. N. Jayaraj Minister for |The mnecessity to complete
2017 : " Water the drinking water projects in
Resources |the State in a time bound
manner, by co-ordinating

- various departments,
11 | May & Shri D. K. Ministet for | The necessity to plant useful
2017 Murali Forest, Animal | native trees by uprooting the
: S Husbandry and | ecologically harmful trees
Zoo which were planted as part of
.| social forestry project in the
. State
12 | May 8§, ~ Shri K. | Minister for |The necessity {o take
2017 Muraleedharan | Health and |immediate steps to make ‘the
: Social Justice | functioning of
. Thiruvananthapuram
Regional Cancer Centre
B . | more effective
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13 1 May 9, | ShriR. Rajesh Minister for - |'The necessity to exert
2017 Local Self |pressure on the Central
Governments, | Govermment to  allot the
Welfare of |amrears of wages of those
Minorities, |working under Mahatma
Wakf and Haj | Gandhi  National  Rural
Pilgrimage |Employment _ Guarantee
, Scheme in the State
14 | May 9, Shri V. P. Minister for | The necessity. to complete
12017 Sajeendran Welfare of |the schemes for|-
Scheduled |infrastructure development of
Castes, Scheduled Caste-Scheduled
Scheduled |Tribe colonies in a time
Tribes, bound manner
Backward '
Classes, Law,
* Culture and
Parliamentary
Affairs
15 | May 10, | Shri Mullakkara | Chief Minister | The necessity to the socio-
2017 Retnakaran . economic impact of wedding
extravaganza in the State
16 | May 10, Shri C. - Minister for |The necessity to ease the
2017 | Mammutty Health and |complexities ~  reportedly
: Social Justice | existing in organ
transplantation procedures in
: the State '
17 | May 11, | Shri K.B.Ganesh | Minister for | The necessity to envisage
2017 Kumar Water and implement water
Resources |conservation projects to
tackle the severe water
.| scarcity in the State
18 | May 11, Shri Hibi Eden | Chief Minister | The necessity for the time
2017 - bound completion of Kochi
| | Water Metro Project _
19 | May 12, Shri M. Minister for | The necessity to take steps,
2017 Rajagopalan Education | including legislative measures,




" |minimum  wages

to ensure job security and
to the
teaching and non-teaching
staff of the unaided and self-

.

Youth Affairs

financing educational
. institutions in the State
20.| May 12, Shri Roshy Minister for |The necessity to make
2017 Augustine Revenue and | necessary amendments in the
Housing relevant rules to solve the
iand related issues in Idukki
and to make legislation to
conserve Munnar
21 | May 15, | Smt. U. Prathibha| Minister for |The necessity to ratify the
2017 " Hari Education |anomalies in the pay and
: service conditions of the pre-
. primary teachers in the State
22 (May 15,] . Shr V. 8, Minister for |The necessity to revive the
2017 Sivakumar Water Parvathy Puthanar from the
Resources | present dilapidated condition
23 [ May 16, Smt. E. S. Minister for | The necessity to take steps (o
2017 Bijimol Labour and |resclve the various issues
: ' Excise being faced by casual and
' ) contract labourers in the
State '
24 { May 17, Shri A. N. - Minister for [ The necessity to complete
2017 Shamseer Fisheries, | the construction of the Thalai
' Harbour fishing harbour in Thalassery
Engineering |in a time-bound manner
- and Cashew '
_ . Industry
25 {May 17,| Shri A. P. Anil Minister for | The necessity to ensure
- 2017 © Kumar Education |sufficient seats for higher
education of students, who
passed 5.S.L.C. Examination
_ : _ in Malappuram District
26 | May 18, Stri K. K. Minister for . The necessity to take over|-
2017 Ramachandran Industries, |Alind, - Kundara and to
Nair Sportsand jconserve it in the public

sector
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_ Prof. Abid

The necessity to fill the

| 27 | May 18, Minister for
5017 | Hussain Thangal { Bducation | existing vacancies of Deputy
Directors and  College
Principals in the Department
of Collegiate Education
_ urgently
28 | May 19, | Shri C. Krishnan | Chief Minister | The crisis reportedly being
2017 : faced. by the road/general
construction sectors due to
the scarcity as well as price
hike of construction
materials
29 | May 19, | Shri P. Ubaidulla { Chief Minister | The. necessity to take steps to
2007 strengthen the cyber security
system in the State in the
wake of attack from Wanna
Cry virus
30 |May 22,| Shri P. K. Sasi Minister for | The necessity to improve the
2017 Health and | functioning of creches under
Social Justice |the control of Child Welfare
Committee by resolving the
| prevailing drawbacks
31 {May 22,| Shri O. Rajagopal | Minister for | The necessity to ensure the
- 2017 Public Works {State share of fund and
' and expedite land acquisition
Registration | procedure “for materialising
' - | the various new railway lines
in the State, including the
Sabari Rai! line
32 | May 23, Shri John Minister for | The necessity to take steps to]
- 2017 Fernandez Fisheries, |[resolve the problems
. Harbour reportedly being faced by the
Engineering |{Fisheries and Allied sectors
and Cashew |and the workers in those|
Industry seciors
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33

May 23,
2017

Shri V. T.
Balram

Chief Minister

The necessity to formulate
data bank as enunciated in '
the Kerala Conservation of
Paddy and Wet Land Act,
2008 and to publish a white
paper on the ecological
condition in the State

34

May
24,
- 2017

Shri R.
Ramachandran

Minister for
Industries,
Sports and

Youth Affairs

The to  exert
pressure on the . Central
Government to withdraw the
decision to sell off the assets
of Central Public Sector
Undertakings in the State to
multinational private entities

necessity

35

May
24,
2017

Shri P. K.
Basheer

Minister for
Health and
Social Justice

' annihilate

The necessity 1o take steps to
the
irregularities and corruption
existing  in
hospitals and pharmacies in
the State

reported

Government

36

May 25§,
2017

Shri C. K.
Saseendran

Minister for
Public Works
and -

Registration

The uecessity to take over
the implementation of the
proposed Nanjangud-
Nilambur Railway Line by
the State

| 37

May 23,
2017

Shri K. M. Mani

Chief Minister

The exert
pressure Central] -
Government to expedite the
efforts to rescue Father Tom
Uzhuannalil, who Wwas
abducted by the 1.S.terrorists

necessity o

on the




36

AFPPENDIX IV

MATTERS RAISED MEMBERS UNDER RULE 304

 The following matter was raised by Member in the House under Rule 304 on the

dates

noted below:

Tuesday April 25, 2017
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' APPENDIX V
PAPERS LAID ON THE TABLE
The following papers were laid on the able on the dates noted below:

Tuesday, April 25,2017
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Wednesday, May 10, 2017

The answers to the folldwing'.qﬁesﬁuns along with statements showing the.

reason for delay in submitting them as per Rule 47(2) were laid on the table:
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 Monday, May 22, 2017 -

The Reports of the Comptroller and Auditor General of India on Local Self-
Government Institutions and General and Social Sector for the year. ended March

2016 were laid on the table by the Minister of Finance and Coir.




Tuesday, May 23 2017

7

o)) The report of the Comptroller and Auditor General of India on the

~ Public Undertakings for the Financial Year 2015-16
(2) Under Rule 236 (5)
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Statement of correction to the Budget Speech for the year 2017-2018:

DR. T. M. Thomas Isaac, Minister for Finance and Coir laid on the Table a
Statement correcting printing mistakes in paragraphs 191 and 209 of the Budget
Speech for the finanial year 2017-2018 , as mentioned below:

Correction in Malayalam Speech:

crnemne,;m"‘

@3go mmmmm‘f

asarwlia 191-w@amaud-18
aEULIGE NMBnadia’ ag).aflafimy’ agmd:

. nmoiedeaanda’ aeanntEm el anod

aawtas 191-gammus-18

arveaagdl apd, easwoad

Correction in English transiation of the Speech:

m‘leloﬂé.jmm“

@3g0 NIECEMBEY

Para 191 - S1. No.18"
Mogral Govt. H.S.8.

Para 191 - S1, No.18
Government Vocational Higher
Secondary School, Mograt

Para 209

Para 209

Kayyur Varshika Kalapa Museum

Kayyur Karshika Kalapﬁ Museum
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Wednesday, May 24, 2017
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A YBT3 0a008 GTVIAMYDE
GOG&(Q@GQ«-MGS(CREST)

'} @n | aprvimde. | - © pflmemoaimosiiond
omd) b . onerud [ gl
i liss52017 | eila. (ombgh) mmis 186/2017/an00 25-1-2017
2 1782017 .0 (m‘gdg’l.). moid 709/2017/can00 125-3-2017
1792017 | sdl.e. (@odgl.) q;m;(a TI0F201 Tganse 25-3-2017
4 1832017  |sile. (aponpms) mmié 77/2017/aan00 7-4-2017
s 12002017 | sie. (epagl) maud 766/201aa00 30-3-2017
6 |2102017  [se. (ah) moua 282/2016/Ga000 8-11-2016
7 (2272017 |ome 6090¥agmiagyiag 2206aac0e | 352017
8 1232017 | she. (agongoyt) moud 22017/aflapast | 21:4-2017
o 12332017 |aile. (aporgs) b ¥201Tiaflogust || 22-4-2017
10 2342017 |s.a. (apospa) oaud 4/2017aflegun | - 22-4-2017
11 | almamoaimo | mmid 3THawV201 Hosmir 6-3-2017
flafie UOIMEBBEOS olaefods”
@a muDdalMo - daqpglen |
m oo MuBdInle
12 1o ﬂ_;'mwmmg“ﬂu" BIBAR TV 2015—16_ gaemalenods’
amenn@d anend dozlgl - ' '
avad  Candd olorodal @gaf] 2015-16 anGaale oleq odge =Tl

| anare” @A dlagiodge
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Be | apovierd.a. nﬂmo«ummﬂmﬁ
s ®mid mmud Ll
14 | 2072017 |site. (af) comsd 31/2017/glant 19-4-2017
15 208/2017  |ed.a. (afl) doud32/2017/q1a0) 19-4-2017
16 .| 2522017 |sa (afl) oud 4¥201 gl O 11-5-2017
afaflw quonImaBges olagdg!
| @ ' olsapdgiang
i undn itho
_ QAntdo ‘@00 _
17 | wanomo grﬁrgg’lgég" @0an] 2010-11 | ciodasfian n‘ltxq,]od-,io g’
arlmacBav” & sogntod DaUY SHEMEAHGo
18 | e OBRQLS  Bad] 2011-12 | aindaadle, degpbge ERAUY’
aClmaa3my” & $o0ganuad ' D2l HEMASdGo
19 | penom) RAQING  89a0| 2012-13 [ andmfle Mogolge ALY
antmIBmy 8 506 ma1ad. D2l SEMEABGo
20 | penaml @BaIgld’  @oas]2013-14 | andadls olagpdge @y
aglmoaboy” & songead _ 821G HEMABdgo
21 ggeaom‘l. m:g.;'lgég” #0ac’ 2014-15 | andafle oleqpdge @Rl
atfimamdoy” & soegpaud Salg SENSRBGo

ai50 166 (1) pre20088 H50100y@08:

B2 | apovicnd.a. aflBanIaimanmlanag

mmud maud - . moud Yoo
22 17202016 s, (ah) moud 104/2016/0.0 26-11-2016
23 [1982017  |sfe (afl) mand 20/201 /gl 18-4-2017
24 1199/2017 | sfe. (nf) oo 30/2017/giow] 18-4-2017-
25 20002017  |efie. (afl) moud 3¥2017/giaun 20-4-2017
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26 2002017 | sne. (af) maud 3472017/l 20-4-2017
27 12142017  |smia. (aN) maud 37/2017/giw) 26-4-2017
28 2042017 | efte. (af) mrud 257201 Tpchmiomd | 11-4-2017
29 |206/2017. | sne. (ah) maus 272017 apaimiians 11-4-2017
30 (2072007 | s, (a) maud 30201 /agaimi@nd | 26-4-2017
31 | 2292017 | 6. (af) mmud 332017/ apuiemnsiond 152017
32 12302017 | sue. (ah) monsd 38/2017/ghat 6-5.2017
33 2302017 |sie. (af) caud 39/2017/ghou 6-5-2017
34 2402017 | sfta. (af) maud 407201 7/giout §-5-2017 -
35 2422017 | ee. (a) maus 34201 /agodmiiend | . 6-5-2017
36 (2432017 | e, (af) maud 352017 nguimiierd 9-5-2017
37 |2562017 | s (a) moud 38201 apoiemiiond 9-5-2017
ofloflw rundaimeaBges olenfods”
@m Tusdalio mc.ﬂarag-}sxﬁ
mmid | I@nsdo i8I0
33 |caos eeapamiviengl alsehy 2012-13 7| goem @rpalg’ oleqjods’
amogﬂemg‘l GEHD Aol

. aiSo 166 (1} @i 00Q@8 HSLOYBUT:

) nq).nu“.m'ra.a. :nﬂmoumtmm‘lmg

@il mt.rud maud c&:’!qm‘l
39 | 1292017 |s.e. (af)) moud 107201 7/0a0-gonl: 15-2-2017
40 | 19772017 | e (a0) omub 122017 easammi 3-3-2017
a1 | 22212017 |, (a) moud 11201 7/aa0-aonl: 2-3-2017
42 | 742017 | s, (af) oo V201 V/mgncGowegiapabast. | 30-1:2017
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43 | 2102015 | .0 (906) maud 126/201Smausa 4-4-2015
44 | 14972017 @& (afl) moud 1572017 ag@agavEiian. 24-3-2017

45 | 202017 |s.e. (a0) wnud 16/201 Y agaiagmsaia. 24-3-2017

46 | 2052017 |eile. (ah) maud 17/201 7/ ag@agousion, 24-3-2017

47 | 2152017 |sile. (ah) mmud 1172017 ag@iapmrsian. 18-4-2017
Under Rule 47 (2):

The answers to the following questions together with the statement showing
reasons for delay were laid on the table as per Rule 47 (2} :

Assembly Session Question No.
13 : 13 152
B 14 3055
3 15 3349
13 16 2622
Y ! 894, 2289, 2350 R
i4 2 1616, 2253, 4420, 5081, 5243, 5334, 5952
4 4 1, 30, 55, 82, 95, 1621, 1941, 2877, 2895,
- 3422, 3504, 3528, 3614, 4169
14 5 1151725
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. APPENDIX-VI

' STATEMENT SHOWING THE DETAILS OF BILLS PASSED,
DATE OF INTRODUCTION, AMENDMENTS RECEIVED,

DATE OF PASSING ETC. _
"s1. | Name of Bifl | Dateof - Améndments received ‘Number of Members. | Time | Date of
No. Introductio e ' . J  participated in the taken | Passing
|- nofthe | Before reference to “After Claus .~ discussion HM) | MHM)
- Bill - - Subject/Select _reference to | es : ' '
'  Commitiee Subject/Select
' . committee -
Ordina | Circ| Subject? | Circu | Reco Before | Afer |,
nce |[ulati|- Select |lation | mmitt | - reference | reference to |
.| disappr{ on | Commi al 1o subject | subject/Select
_-oval | fiee : Committe¢ | Committee :
motion | N L
UK @ BE I G R C @ M| & O (10 (1p-. |y (13
1| Thekemla | 1532007 | - [104] 104 | 102 102 | 2320 30 15 | 04352552017}
Finance Bill, S : ' L . N -
2017. (Bill No. -

-}

LL
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APPENDD( VII
SALIENT FEATURES OF THE BILLS

THE KERALA FINANCE BILL, 2017

The Bill seeks to -amend the following enactments to give effect to the .

financial proposals of the Govemmem of Kerala for the financial year 2017-2018 {

. a5 announced in_ paras 241, 269 1o 280 of the Budget Speech 2017-2018, |
namely' — - '

I The Kerala Stamp Act, 1959 (I'?r of 1959)
2 The Kerala Genera.l Sales Tax Act ‘1963 (15 of 1963).
3 The Kerala Tax on Luxuriéus Act, 1976 (32 of 1976);
4. The Kerala Agncultural Tncome Tax Act, 1991 (15 of 1991),
.5 The Kerala Value Added Tax Acl 2003 (30 of 2004)

THE MADRAS HINDU- RELIGIOUS AND CHARIT ABLE ENDOWMENTS
(AMENDMENT) BILL, 2017

Secuon 13 of the Madras Hindu. Rehglous and Charitable Endowments Act,
1951 (Madras Act XIX of 1951) prov1des for the strength of Area Committees and
term of office and disqualifications of members. For the smooth functioning of the
Area Committee as well as the Board the Govermnem have decided to amend sub-
section (I) of section 13 of the said Act by incorporating a provision regarding. the

* appointment of members of the Area Comimittee from the respective fields and

also decided to incorporate a special provision relating to the e:usung members of
the Area commitiges and non- hereditary trustees.

2. As the Kerala Leg:slanvc Assembly was not in session and the above
proposal had to be given -effect to immediately, the Madras Hindu Religious and '
Charitable Endowments. (Amendment) Ordinance, 2017 was promulgated by the

. Govemor of Kerala on the 2nd day of February, 2017 and the same was published !
~ as Ordinance No.2 of 2017 in the Kerala Gmlte ‘Extraordinary No. 204 dated 3rd .
_ Fcbrum’y, 2017 .

3. A Bill o replace the said Ordinance by an Act of the State Legisiature .
_could not be mtroduced in, and passed by, the Kerala Leglslatwe Assembly during
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its session wh1ch commenced on the 23rd day of February, 2017 and ended on the -

16th day of March, 2017. Inorder to keep alive the provisions of the said
Ordinance, the Madras - Hindu Religious - and" Charitable Endowments
(Amendment) Ordinance, 2017 was promulgated by the Governor of Kerala on the
- 4th day of April, 2017 and the same was published as Ordinance No.3 of 2017 in
the Kerala Gazeite Extraordmary No.668 datzd 4th Apnl 2017

" 4. The Bill is mtended to replace the Ordinance No.3 of 2017 by an Adt of
the State Leglslature

THE M-ALAYALAM LANGUAGE (COMPULSORY LANGUAGE) BILL, 2017

Govemment has decided to provide for teaching of Malayalam language

- compulsery from classes I to 10 in all educational institutions in the State starting
. from the academ;c year 2017-18 and to provide provision to the effect that no

restriction shall be’ imposed for speaking Malayalam in the schools either directly
or indirectly. ‘Government has also decided to impose teaching of Malayalam
. 23 compulsory language as a pre-condition for granting no objection certificate to

the schools under the Central Board of Sccondary Education (CBSE), the Indian
. Counml of Secondary Education (ICSE), etc. and also for granting recognition for
' unmdcd schools under the prowsmns of the Kerala E.ducatlon Act and Rules

2, Govemmem has demded to 1mpose fine on Headmasters of schools

' violating the above provision and to cancel the no objection certificate issued to

schools under the Central Board of Secondary Education (CBSE), the Indian
Council of Secondary Education (ICSE) Boards and the recogmtlon granted to
unaided schools in the State in case of three violations of such nature. Governrnent
considers it necessary to bring in the legislation for this purpose

3. Since the Kerala State Legislative Assembly was not in session and

circumstances existed to bring the .above provisions in force immediately, the

Malaya]am Language (Compulsory Language) Ordinance, 2017 was promulgated
by the Kerala Governor of Kerala on 10th April, 2017 and poblished gs Ordinance
No.5 of 2017 in the Kerala Gazette Exiraordinary No. 705 dated 10th April, 2017

4. The Bill seeks to replace the sald Ordmance by an Act of the State -

'Leglslature

\.



APPENDD(-VIII
DETAILS OF BILLS REFERRED TO SUBJBCT COMMI’ITEBS
AND REPORTS OF THE SUBJECT COMMITTBES PRESENTED

BN

By whom

. Name of Bill {Date of|Subject |Date of Date of Date
“INo. | Introdu { Committ |referenc | meeting | of ' the Report{
ction |ee ~ tole  to|of the|present |was o
' fwhich |Subject |Subject {ation presented
referred | Comimit | Committ | of _ .
o tee  |ee Report | =~ - .
(0 (2 3 “ | O (6) M ®
1 |The Kerala|15-3 = Vil 22-5- . 122-5 [23-5 |Minister
" |Finance" Bill,[2017 [ - laor 2007|2017 (for
2017  (Bill ' Finance.
"I No.48) ' _' and Coir
2 |The Madras|25-4- (10 25-4-° |11-5- 17-5- {Mister for{
| Hindu 2007 .| . 2017 |2087  |2017 |Revenue
Religious and| -~ - ' ' {and
| Charitable Housing
1Endowments :
(Amendment)
Bill, . 2017
(Bill No. 53) | .
3 |The _ 127-4- VI 27-4-. |17-5- 19-5- | Minister
Malayatam - | 2017 2017|2017 2017 |for
.| Language o Education -
- (Compulsory '
Language)
Bill, 2017
(Bill No.55). |
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APPENDIX-IX

STATEMENT SHOWING THE DETAILS OF BILLS PUBLISHED AND
DATB OF CIRCULATION TO MBMBERS

L. ~ NameofBill | Daeof | Daeof

|No. S : .~ | Publication | Circulation
ol @ RCI 4
1 {Kerala Motor Transport Workers" Welfare _.3,4_20.17. ' 18-4-2017
Fund (Amendment) Bill, 20'17, @i} - 1 '
No.49).

2 |The Kerala Advocates' Welfare Fund|64-2017  |17-42017
{Amendment) Bill, 2017. Bill No.50). - |- - - .

3 [The Sree Pandaravaka Land (Vesting|6-4-2017 18-4-2017
" |and Enfranchisement)Amendment Bill,|
| 2017. Bt No.51)

4 . Kerala Industnal Establishments | 19-4-2017 24-4-2017
' (National and ‘Festival | ' .
Holidays)Amendment Bill, 2017. - (Bill
No. 52) ' . e

"5 |The Kerala Abkan Workers' Welfars Fund| 2142017 | 2542017
CMendmcnt) Bill, 2017. (Bill No.54) 1. - -

6 ’I‘he Kerala Co-operauve - Societies| 24-4-2017 _. 126-4-2017
(Améndment) Bill, 2017. * (Bill No.| :
56)

7 |The Kerala Medlcal Educauon (Regulatmn 29-4-2017 2-5-2017

and Control of Admission to Privatej ' Co
Medical Educational Institutions) Bill,
20t7. (Bill No.58)
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.  APPENDIX-X
STATEMENT SHOWING THE DEMANDS ON WHICH DISCUSSIONS -
" WERE HELD AND THE NUMBER OF MEMBERS WHO
_ PARTICIPATED IN THE DISCUSSION

Demand| Serviceto | Ministerin | No. of Cat:Motions |~ No. of 'I_"m;‘
No. which | charge/Ministet ) Members | taken:
Demand. | .replied R“-C?“’e‘-i MDV;d participated | (H-MJ)!"
Related S | mthe |
_ 1SPOSEC] discussion
(1) (2) @ @ |-G © -| @ |
| W | Headsof |ChiefMinister % L. - - | 004
E States, : o C S o
{ Ministers
- | and Head- : 1
I1 |quarters Staff[ 123
- | Administration o -
. of Justice |
Xu Police Chief - 38 - 15 L
o ) : " Minister _ . : 237 (34l
X111 " Jails S22 | 14 o
XXXVII] Industries | Minister for-1 30 - 10 - - 26 | 405
- Industries | . : S
XKXXIX| - Power - | Minster for 29 Nil
' 1 . Electricity _ :
v . | Agricultural | Minister for | = 24. 10 -
. " Income Finance and |
: Taxand Coir :
VI |- Sales Tax ' 25 120 o
- XI {Land Revenue |- 24 12 29 4.11
District : SRR o
Administration| -
XXI |Miscellaneous| Minister for 22 | 12
o Housing | Revenueand | -
: ' _ Housing | '
XXVI | Reliefon : 24 |11
: Account of
© . Natural
Calamities |
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XVII | Education, Minister for 40 24 | 357
- Sports, Art | Education - '
| and Culture |~ ' .
XVII' | Medical and 34 15,
' | " Public '
. Health
XI1X _ Family ‘Minister for 23 .10 _
: Welfare | Health and : 22 4.07
| : . I'Social Justice : ,
XLVI | - Social ' 24 14
. Security and ' '
Welfare .
XL Ports Minister for | . 23 © 13
o . Ports, '
Museums:and
o _ Archaeology
XV | Public Works( Minister for 28 14 28 4.04
- ' Public Works
) - and )
XXX | . Food | Registration |
Minister for | 32 19 .
Foodand | -
Cocivil
Supplies
XXIX | Agriculture Minister for 28 11
. ' _ Agriculture - : _
[ XXXI | Animal | Ministerfor | . 23 12 B
‘Husbandry |  Forests, > 27 413
| XXX Dairy Animal | 23 | 11
| XXXIV] - Forest Husbandry | -
0 I , and Zoos 25 12
XXII |  Urban | Ministerfor | 31 ] 9 . ]
XXXV | Development Local Self 26 12 24 - 3.42
XXXVI| Panchayath | Goveinments,| - 25 _ 13
Welfare of :

Rural
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| Development

Minerities,

Wakf and Haj
. " Pilgrimage
X ‘Taxeson | Minister for | 23 | ' 12
Vehicles | Transport ' o
XXV [ Co-operation | Minister for | 27 17
: : Co-operation | . ' . _
_ and Tourism | .27 | 402
- XLI | Transport | Minister for 26| 14 I R
| Transport | ' :
XL | Toursm | Ministerfor | 24 14
' Co-operation | :
| and Tourism {
XX " Water Meinister for 27 10
Supply and ‘Water
_ Sanitation | Resources : e
 |XXXVII| Imigation | Minister for | . 25 16 32 407 | -
' - Fisheries and T
'XXXII| Fisheries Harbour | 27 15
_ ’ | Engineering '
VIIL | Excisé | 28 14
XXIV | Labour, - | Ministerfor | 28 | 17 30 | 430
Labour = | Labourand - '
"Welfareand | . Excise
Welfare of :
xv Non- Minister for 27 1 18
residents Welfare of o
Welfare of | Scheduied
- Schednled Castes,
Castes/ | Scheduled
Scheduled | Tribes and
Tribes/Other | - Backward
‘Backward | Classes, Law,
Classes and | Culture and
Mincrities ' | Parliamentary
: Affairs

1061/2018.
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" APPENDIX - XI .

STATEMENT SHOWING DEMANDS PASSED WITHOUT DISUSSIONS ‘

s

- XXm Iﬁfanﬁéﬁoﬁ and Publicity
| XXVIII_ l\.l[_isc'e.llar.:eous.Econoimic_ Sérvices '_
XLI Compensation and Assignments
XLV. | Miscellaneou.s...Loans. and Advanées
XV

Stationery and Printing and Other Administrative
Services o ' '

Demands Service which-Demands related Time taken
No.| No. - : ' : Hours/
' _ L Minutes
o @ 3 (4)
4 State Legislamre )
_VII - | Stamps and Registraﬁons o
T | 0001
X | Treasury and Accounts
'XVI - | Pension and Miscellaneous




APPEN'D]X—XII

DBTAILS OF MOTIONS FOR LEAVE TO INTRODUCE PRIVATE

MEMBER'S BILLS MOVED ON 12-5-2017

Media Workers Welfare Fund Bill, 2017,

T (Given notice of by Shn K. Rajan).

st Name of the Bill ' Member in Charge
“No. '
1 |The Kerala State Farmers Welfare Board Shri K. Krishnankutty
' Constitution Bill, 2017, '
(Given notice of by Shri K. Kriéhhankutty)
2 |The Kerala Pedestrians Safety Ensuring|Shri P.T. Thomas
Authority Constitution Bill, 2017. ' '
3 | The Criminal Laws (Kerala Amendment Bill, 2017){ Shri N. Samsudheen
4 |[The 'Coné.‘tilution of Apéxh Council for Co- Shri B. Satyan
. -\ordinating the District Tourism Promotion| - -
Councﬂs in the State Bill, 2017,
5 |The Kerala State Local News Paper-Visual | Shri K. Rajan

‘Details of Motions For Leave To Introduce anate Member's Bllls :

gct lapsed On 12-5-201'? due to the absence of Merhbers

L

st

| Registration Authority) Bill, 2016,

Name of the B_1ll Mernber in Charge
No. | = ) ' _ L
1 |The Formation of Kerala State Scheduled | Shri K.V. Vijayadas
- | Tribes Livelihood Mission Bill, 2016, - '
.2 | The Good Samaritan Bill, 2016 ‘Shri Hibi Bden
3 {The Migrant Workers (Constitution of|Prof. Hussain

‘Abid

'Ihémgal._
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APPENDIX-XIII

I DETAILS OF PRIVATE MEM'BERS RESOLUTION MOVED ON 5-5- 2017

SLNo.| Date | Name | Text of Resolution which was : Name of | Result
of .of moved/adopted by the House | Minister
‘Discu | Member : . ' Concerned
ssion | who
moved
| the
| Resolution
@ (3} (4, (9 (6)
1|55 [Shi |"gRadmesgiées  avemocygeso| Shri. E.  |Unani
2017 [Mulla |avorunome  @sew» Moo | Chandrase | mously
(in kkara cmmseamm‘: muomunome’| karan, - | passed
contin | Retnaka | ayoatezom gafimovng, egom | Minister . 'by the
uation | ran aslonigs  saMidal,  GHURYGN for ' | House
of (authori | paeismericl @o0520@ &oa0 Revenue '
discu |sed by | amalgom. . evaaoygek | and
ssion | Shri @:0B:lcm0mdo jama@ages pepema| Housing
‘[on E T EhOgonai o ' PR 0
2810-| Taison |*NE€9®Ro . paEdamaimo
2016) |Master | TOIPWE: o dlaiovsmglad

eBal RO @BEHBIMIWSS| |
+ | rRWImIEN” @M. @] -

a@lmnlage aeolistalleaon
T QJUIMOETIQOS GEIMIINTG
ancoomlad puagj5em
éaamgrwﬂm ' - eJamy
nideane mma?aaammrm gD
aqos
mmunéagsm '

[ {2

ca.@rmﬁmaaﬂmmoé’ .
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Shri
KV
.| Abdul
Khader

| wdad® comyemmgloel  eaoan]
| andhmo: aemict 37.5 waaime

| pecm@ie@oaT’ @V mogagion:

{omead | mageq§EDe. 1

| smasemRanxmgem” OO,
| egausmevs eHopTmIaees’
| mR@Ean  alkmo MoorRnMm

| amdleudes”  amm . oudand| -

a&@?mﬂmacﬁm“ ' DM
_cuorwuunnnmxﬂam ofloswy| |
JoNeasre Mmmm‘l

meksam mgq[a.uﬂ.ssm M@IMATED | .

"segqwe 35  aiesacmoge|Shri
2eKwIghed mq @omyemglaj | Pinarayi
auotuormemgleoml  qJonavl| Vijayan
HPVGE.  onep Sooead | (Chief

audenl aledne  memyeosyeng| Minister)

sclaa” SO ams) ama,cm
seaglwdlet  86.3  wmaome|.

G}ln@.@-ﬂjo 22 wapaime oooal|

queswl 0 IOERRANMG
aficwadlal ouod]l  eeac)yiod
aneminy cameagiol aflcawlaog
anoneame’ Maau) aaeglwoss]

LDBADGMIPo candglod
aruwlciodhodaonool  adoPlas

BRBLTND g%prsmm‘ls)dg
gaeenamenslsaosm. - :

20RO RGO @IIDDYS
afleae MIMR  CEYITKIYIWIge

sueBs  a1dlnemm  malaaniet

oNwes mmaeusmu@ e

Unani-
mously |’
passed
as |
Govern |
ment

Resolu
tion by
the

" | House _
-_'with '

certain
amend
ment

PR ' @ymﬂmmm
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coImRIEE  (NVoRBA1E0MARIR0| |
(o0 comyenging cakeud @das]
| oaocay, Q5O MUNIsIMERGE
| @seeugeow SR wemaw.e|

msewl . o' ouidakn@Rglc
araides’ amoell  adleamnolme

msmsl;a,u& muflaalandnd oo que|:

ailledaio - oleviag af]

o amotma;.m.es!u_ ) ERONROS
@ﬁomﬂﬂm ARV

| ocdeaoaitee, . ezseqls
allalono ©  auoede 04|

m‘immqqudm@ ' (G’BEHMH‘UJ

DS speteNe Halggan aucic [

AGBPDIOGIR0, | EROKR DAL
aoamldeim  guioyesqes

RAMAIT - oSassiadd|
| mestmmeasen '
medesmeany’ @D - que|

o de0omlemos” ereydmoleamn’,

| aaig . auBeeIgiemosT
| EYAHRYOGGI".
Shri C. | "quomumomemm . awimony) Smt. KK. | Discuss
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~ SIXTH SESSION |




' FOURTEENTH KERALA LEGISLATIVE ASSEMBLY
“Sixth Session N

" Date of Commencement - .. -June8, 2017
"Date of Adjournment .. June 8, 2017
Date of Prorogation' ' « June 8, 2017 (At the conclusion .
' - of its sitting) .
Number of sxttmgs . . 1(One)

- ParTY PosmoN oF FourTeenTH KERALA LBGISLATI\:'E Asssmm.v
' (As ON J uNE 8, 201'?) :

Ruhng .
Communist Party of India (Manusl) ' .88 g
_ Communist Party of India .~ .19
Jamata Dal (Seculany - . .03
Nationalist Congress Pafty " L 02
Congress (Seculany . . - . .0
Kerala Congress (B) .. o "_ ; . 0l
Communist Marxist Party Kerala State Connmttee 0l
National Secular Conference . i
' Independents S (&}
Oppoaitmn o - ' _
Indian National Congress _ E .22
Indian Umon Muslun Leage - . 17>
Kerala Congress (M) -
Kerala Congress (Jacob) e
Bharatiya Jnata Party - . 01
Independents . S |
- ' * Total . TR
‘Speaker .. 01

, Grand Total ..140

+ "41 Vengara® lying vacant.
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RESUME OF BUSINESS TRANSACTED DURING THE
SIXTH SESSION OF THE FOURTEENTH KERALA
LEGISLATIVE ASSEMBLY

The Summons dated June 2, 2017 for the Sixth Session of the Fourteenth
Kerala Legislative Assembly was issued to the Members on June 2, 2017.
The session commenced at 9.0¢ a.m. on Thursday, June 8, 2017 and adjourned
sine-die at 12.00 noon on the same day. The House transacted business for
3 hours.

. Discussion on Motion under Rule 130 ;-

Shri Pinarayi Vijayan, Chief Minister moved the following Motion under rule
130 and spoke;

“errunomERges  ERWlmI. Sdmy;  @moaoal B8]  anRITOIE3
adilesiemons, seaBrudemrd njneqgally alSmmoamegae r_mufmaam@@mam'l
ldlammm wmmonx mudla] alcueade @D TUE aklgl Oagyema”

Shri - K. Raju Minister for Forest, Animal Husbandary and Zoo,

DR. T. M. Thomas Isaac, Minister for Finance and Coir and Shri Pinarayi Vijayan,
Chief Minister replied to the points raised during the discussion. The Speaker made
special reference on the moved motion. Then Shri Pinarayi Vijayan, Chief Minister
moved the following Substantive Motion under rule 275:

“2017 eaw¥ 23-07 capnmudansd ofmemiaime. ®ay The Prevention of
Cruelty to Animals (Regulation of Livestock Markets) Rules, 2017, gusmecgoggs
Goo e300 rlog. 1960-ad) peawinisssmldea altance augrme aidailesmn
cirgg ceuwleceotied dlesom gdakdiswongeom’.  @esmMeasMAes
ARl ainwioa @ elpfd cudrunom alwangel euanysoTialises
| dlaomseg  Mesumdlylgesmond  @Ip®  asER@  semmidaided @
- oll@emonin.  gesmreIsm@es  a@pskTenim  reisHEnleenmi  Sannbock
moenflwomeem aegiaclam. IeMEMEImISasns pafiomaddye DEOOIMSTY.
- emedlenigacmppe Evammousomismasd enrisnI@ IeODEMERUS aRsle Al laetg.
PAYPID QIP® ASERUE REEMAQISNQIOS  ERMIgEe 19(1) (sfges mumosw
BleNSHNRIETT. '
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MULMIBHNERENS Sodaslle  UMIGPRAISMEW  aleS BB BH)
myeanyl dauar] podgpeage emaslegss qummnw alifiew. msgeg.
pagmm 2017-ea1 agand  aodwomente  aldaekesemenme  musmeaom '
oleanglod.  meaadeosmge dooddmosmae msgmmalees 880
TUoTRDommTiehaye  @ROGIE. oJdgpecw  ar.Ulladlenemaame v aue
38 @TUAIBIeMmos’ @BURIOAIGID,"

The substantive Motion was adopted by the House. .
Visitors :

The number of persons who witne’sseﬂ the proceedings of the Assembly
during the session was as follows: :

Public gallery : 21
Speaker gallery o : 51
Distinguished Visitors gallery: Nil

Termination of the Session :

The Sixth Session of the Fourteenth Kerala Legislative Assembly was
prorogued with effect from June 8, 2017 at the conclusion of its sitting vide
Notification No. 2562/Table-1/2017/leg. dtd. 9-6-2017. '
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APPENDIX XV
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APPENDIX XVI

STATBMENT SHOWING CONSTITUBNCY NAME AND PARTY
AFFILIATION OF MEMBERS OF FOURTEENTH
: KERALA LEGISLATIVE ASSEMBLY

(AS ON 22-11-2016)

Isu| - ' g
- 1No Constituency Name| Name of Members ' Party Affiliation of Members
I 2 3 4
1.| Manjeshwar  [ShriP.B.Abdul | Indian Union Muslim League
2 Kasargod  |Shri N. A. Neltikunnu | Indian Union Muslim League
3 Udma * |ShriK.Kunhiraman | Communist Party of India
¥ _ Markisty
4| Konhangad- |ShdE. .. Communist Party of India |
- © . '|Chandrasekharan ' :
5|  Trikaripur Shri M. Rajagopalan | Communist Party of India
- ' (Marxist)
6 Payyannur Shri C. Krishnan _ Communist Party of India
B : | (Marxist)
7|  Kalliasseri |ShriT.V.Rijesh | Communist Party of India
' ' . E {(Marxist)
8 | Taliparamba Shri James Mathew Co.mmur'ﬁst' Party of India

{Marxist)

.



w

2

. Kutﬁa&i

_ 3 | 4
9 Irikkur Skri K. C. Joseph Indian National Congress
10|  Azhikode  |Shri K. M. Shaji Indian Union Muslim League
11| Kannur: | Shri Ramachandran Congress (Secular)
o Kadannappalli’ : B
12| Dhamadam |Shri Pilharayi Vijayan Communist Party of India -
S Marxist)
13 : Thalassery Shri A. N. Shéﬁseer - 1 - Communist i’any of India
' L ' o (Marxist)
141 Kuthoparamba | Smt. K. K, Shai:laja Communist Party of India
o " | Teacher - '(M_arxi_s_t)
15 Mattannur - Shri E. P. Jayarajan- . Communist Party of India
- {Marxist)
16 | Peravoor Shri Sunny Joseph | Indian National Congress
17 | Mananthvady. (ST} | Shri O. R, Kelu Communist Party of India
' : : : ' {(Marxist)
18 | Sulthanbathery |Shi L. C. Balakrishnan| Indian National Congress
en | | |
19 Kalﬁetta | Shri C. K. Saseendran | _Com'm'uﬁ_isl Party of India
' {Marxist) -
|20 Vadskara  |ShiC.K.Namu. |  Janata Dal (Secular)
21 Shri Parakkal Abdulla

Indian Union Muslim League
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1 2 3 4
22| - Nadapuram  |Shri E. K. Vijayan Communist Party of India
23 Quilandy | Shri K. Dasan Communist Party of India
- - (Marxist)
24{  ‘Perambra  |ShiT.P. Communist Party of India
' ' Ramakrishnan (Marxist)
25| Balusseri (SC) |Shri Purushan _ Communist Party of India’
' ' Kadalundi- . (Marxist)
26 Elathar | Shri A, K. Saseendran | Nationalist Congress Party
27| Kozhikode North |Shri A, Pradecpkumar | Communist Party of India
- (Marxist)
28 | Kozhikode South |Dr.M. K. Muneer | Indian Union Muslim League
29 Beypore | Shri v. "K. C. .Communist Pziriy of India
Mammed Koya (Marxist)
30 | Kunnamangalam |Shri P. T. A. Rahim Independant
31| Koduvally - |Shri Karat Razack Independant
32 'Ih_iru'vambad_i Shri George M.Thomas | Communist Party of India.
' - ' ' © (Marxist)
33 Kondoity . Shri T. V. Iorahim Indian Union Muslim League
134 Ernad Shri P, K. Basheer Indian Union Muslim League |
35 Nilambur  |Shri P. V. Anvar Independant

e
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| 49

1 2 | 3. 4
36| Wandoor (SC) |Shri A. P. Anil Kumar | Indian National Congress
37|  Manjeri - |ShriM.Ummer | Indian Union Musiim League
38 | Perinthalmanna iln Man_]alm : uehi Indian Union Muslim League
- i ' )
: Shri T. A. Ahammed o :
39 | Mankada " AmMeS | Indian Union Mustim League’
: ; Kabeer : o
40| - Malappuram | Shri P. Ubaidulla Indian Union Muslim League
B Shri P. K. : R
.41 Vengara Ku:h alikutty Indian Union Muslim League
42| Vallikkunns | Shri Abdul Hameed. P, | Indian Union Muslim League |
43|  Tirurangadi  |Shri P. K. AbduRabb | Indian Union Muslim League '
44 " Tanur . Shri V. .Abdurahilpan National Secular Conference
45 Tirur '| Shri C. Mammootty - | Indian Union Muslim League
. ’ . f. .I H - ) . . -
46.; . Kottakkal Prof. Abid Hussain Indian Union Muskim League
. Thangal S T
47| = Thavanur DR. K. T. Jaleel Indepéﬁdmit'
. - lshhp. ' Communist Party of India
148 Ponnani i . -
' Sreeramakrishnan {(Marxist)
Thrithala ~ |Shei V. T. Balram Indian National Congress
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1 2 3 4
" | Shei Muhammed o
50 Pattarbi ) : Communist Party of India
- . Muhassin P.. ' "
51|  Shoranur  |ShriP. K. Sasi. Communist Pacty of India .-
|31 anur P, | (Marxist)
52|  Ouapalam = |ShriP. Unni  Communist Party.of India
e g : (Marxist)

53| Kongad (SC)

Shri K. V. Vijayadas

Communist Party of India
. (Marxist)

54| Mannarkkad

Shri N. Samsudheen

Indian Union Muslim League

Communist Party of India

61| Chelakkara (SC)

Shri U. R. Pradeep

1ss| Matamougna (ST Y-S _
U MR g chuthanandan (Marxist)
S6|  Palakkad  |Shri Shafi Parambil | Indian National Congress
- o] | i Communist Party of India
57| Taur(SC) - |ShriA. K. Balan. -ommunist Farty of ‘ndia
S S (Marxist) .
| 58 Chittur ~ | Shri K. Krishnankutty | Janata Dal (Secular) -
S Communi f India
59|  Nemmara |ShriK.Babu ommunist Party of India
- S _ . . (Marxist)
: : . : munist P: f Indi
60 Alathur . |Shri K. D, Prasenan | COTmunist Party of India
- ' o (Marxist)
Communist Party. of Indié_

(Marxist) -

in
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2

Kumar

3 4
T o . L Contmunist Party of India
62 1 Kumnamkulam [Shr A C. Moideen . s -
1. - _ (Marxist). -
3] Guavavenr | SHEKV. Abdul " Communist Party of India
YO | Khader (Masxist)
| . : B o Communist Party of India
04 Manalur Shri Murali Perunelly . :
_ ' o : (Marxist)
65} Wadakkanchery |Shri Anil Akkara Indian National Congress
66 Ollur - Shri K. Rajan - Communist Party of India .
67 - Thrssur - nY S Sunil : Communist Party of India -
: _ - Kumar ' -
| 68| Nattika(SC) ~ |Smt. Geetha Gopi Communist Party of India
- |ShiE.T.Taison | . . -
69 | Kaipamangalam BT TS Communist Party. of India
. o - [Master R '
70| Trinjalakuda  |Prof K. U. Amman | CommunistParty of India
T _ AR S o - {Marxist)
. . . . e f N
71| Puthukkad Prof. C _ Communist Pa.rtyo India
: . . | Raveendranath {Marxist)
72 Chalakudy Shri B. D. Devassy Communist.P ) y -ﬂ.f India
. : . - (Marxist) -
73| Kodungallar |0 VRS oommunise Party of India |




6

1 2 3 4
1 - |Shd : _
74 | . Perumbavoor i Eld.h?se P Indian National Congress
o Kunnapillil _ o
75| -Angamaly  |ShriRojiM.Jobn | Indian National Congress
76| . Alyva | Shri Anwar Sadath . | * Indian National Congress
| Shri V. K. Ebrahi " | .
77|  Kolamassery |0 V- K Bbrahim @ ian Union Muslim League
- Kuanju - S
178  Paravur Shri V. D. Satheesan - | Indian National Congress
o e : Communist Party of India -
7% Vypeen Shri S.. Sanpa (Marxist)
- ' S s ist Party of India
80 Kochi - |ShriK.J. Maxy . ommunist Party of India
. : o - - {Marxist)
5 | 3 c ist Party of Indi
‘81 | ‘Thripunithura | Shri M. Swaraj ommunist Party of India
: _ (Marxist)
82|  Emakulam | Shri Hibi Eden | Indian National Congress
83|  Thrikkakara  |Shri P. T, Thomas Indian National Congress
84 | Kunnathunad (SC) |Shri V. P. Sajeendran | Indian National Congress
. 85 Piravom Shri Anoop_,lacob Kerala Congress (Jacob) '
86 | Muvattupuzha |Shri Eldho Abraham Communist Party of India
87 | Kothamangalam |Shri Antony John Communist Party of India

{Marxist)

(s

C
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1 2 3 1 4 B
88 Dev'ikt.i_lam.(SC:) Shii §. Rajendran | C"mm“‘ng of India
69| Udumbanchols |Shri M. M, Mani | Commemst Party of India
. {Marxist)
90 | © Thodupuzha - | Shr p.J .J'J oseph Kerala Congress (M)
_gl Idukki Shﬁ Roshy Aﬁgustine Kerala Congress (M)
| 92| Peerumade | Smt E. S. Bijimol Communist Party of Inia |
93 Pala Shai K. M. Mani Kerala Congress (M)
_“;34 'I(aduthun'i-t-hy Shri Mons Joseph . Kerala Congress (M).

. : : |
95| Vaikom(SC) |Smt. C. K. Asha Communist Party of India
§6 Ettumanoor Shri K. Sufesh .KuruP | Commulzﬁaia:f)' of India
97 Kottayam :}:;hﬁli:;::;hmr Indian Nalional Congress

;8 Puthuppatly Shri Oo.mmen Chandy Indian National Congress '
00 Chaﬁganassery 1Shri C. F. Thomas Kerala Congress (M) N
100{  Kanjirappally DR.I N. Jayaraj Kerala Congress (M)
;)1 | Poonjar . | Shri P. C. George Independant
02| | Awor  |Shi AM At Comm“';j[‘:xa::; of India
B .

' 106172018;
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2 3 4
103| - Cherthala Shri P. Thilothaman Communist Party of India
] DR. T. M. Thomas Communist Party of Iﬁdia
{ 164 . Alappuzha Isaac (Marxist)
- : : ist Party of India
105| Ambalappuzha |Shri G. Sudhakaran | —ormunist Party of India
. (Mal_'mst) :
106 Kuttanad - Shri Thomas Chandy Nationalist Congress Party
: , Shri Ramesh .
167 Haﬁpad Ch:nni th:ii- - Indian National .Cong-ress
. ' C ist Party of India -
108f Kayamkulam |Smt. U. Prathibha Hari| o oomet Party of India
(Marxist)
ist Party of India
109| Mavetikkara (SC) | Shri R. Rajesh Communist Party of India
: (Marxist)
Shri K. K. . i f Indi
1o Chengannur i K. K . Communist Pa.rty of India
- Ramachandran Nair (Marxist)
hri Mathew T,
1] Thirvalla | oP0 Mathew Janata Dal (Secular)
, Thomas .
Communist Party of India
112 Ranni Shri Raju Abraham Ommurist Farly o
_ {Marxist)
' ist Party of Indi
13| - Aranmula | Smt. Veenia George Communist Party of India
E ' (Marxist)
| 114 Konni
i

Shri Adoor Prakash

Indian National Congress

N



[
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1 2 3 4
' Shri Chitta '
115]  Adoor (SC) i A Aayam Communist Party of India
. | Gopakumar :
116 Karﬁnagappal_]y- Shri R. Ramachandran ; Communist Party of India
. N C - -
17 Chavara Shri N. Vijayan Pillai | Communist Marxist Party
_ .|+ Kerala State Coinmittee
o ishik
(18] Kunnathur (SC) |50 ~0voor Independant
o 7 | Kunjumon
: _ nunist Part ia:
119 Kottarakkara | Smt. P. Aisha Potty | _orrumst Farty of India
{Marxist)
Shri K. B. Ganesh ' . |
: . - K B
120  Pathanapuram . erala Congress (B)
121 Punalur Shri K. Raju Communist Party of India
- | Shii Mullakkara '
— : c . .
122 Cpadaymnanga am Retnakaran ommunist Party of India
123 Kundara Smt. Mercykuity Communist Pa.ny of India
Amma (Marx:__st)
. N .I lst P x
124 Kollam Shri M. Mukesh  Communist Party of India
' {Marxist)
' ' ' : C ist Party of India
125|  Eravipuram | Shri M. Noushad ommunist Party of India
: . (Marxist) _
- 1126 Chathannoor | Shri G. 8, Jayalal Communist Party of India .

well(3
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127 Varkala Shri V. Joy Communist Pa.rty of India
_(Marxist)
' Communist Party of .India
128 Attingal (SC Shri B. Sat '
i ingal (SC) hri atyan (Marxist)
Chirayinkeezhu | = '
yp9 | MAYIIKECZAN o V. Sasi Communist Party of India
(8C) -
130!  Nedumangad Shri C. Divakaran Communist Party of India
: ' . . Communist Party of India
131 Vamanapuram {Shr D. K. Murali o .
{Marxist) _
el akoottam Shri Kadakampally Comm_umst P_a.rty of India
: - . Surendran - {Marxist)
133 Vattiyoorkavu ' |Shri K. Muraleedharan| Indian Nationat Congress
134 | Thiruvananthapuram | Shri V. S. Sivakimar Indian National Congress
135 ‘Nemom |Shri O. Rajagopal Bharathiya Janata Party
| _ lshrik.s. y
136 Aruvikkara o - S Indian National Congress.
: : -Sabarinadhan :
137|  Parassala  |ShriC. K. Hareendran | CO st Party of India
(Marxist)
_ Communist Party of India
138|  Kattakkada  |Shri 1. B. Satheesh - (Marxist)

iw

.
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139|  ° Kovalam Shri M. Vincent ‘Indian National Congress
. o " Communist Party of Indi
|140] Neyyattinkara | Shri K. Ansalan ommunist Farty o7 Jacia
' _ _ {Marxist)
. C ist Party of Indi
141 | Nominated Member | Shri John Fernandez ommunist Farty of 2Ncia

{Marxist)






